HIGH COURT OF CHHATTISGARH, BILASPUR
Order Sheet

WPC No. 672 of 2023

R.k.m Powergen Pvt. Ltd. -Versus- Chhattisgarh Environment Conservation

Board & others

WPC/985/2023, WPC/1066/2023, WPC/1117/2023, WPC/987/2023,

WPC/835/2023, WPC/931/2023

12/05/2023

Mr. Kishore Bhaduri, Sr. Advocate with Mr. Pankaj Singh,
Advocate, Mr. Ashish Shrivastava, Sr. Advocate with Mr. Aman Pandey,
Advocate, Mr. Shashank Thakur, Advocate and Mr. Ankit Singhal,

Advocate for the respective petitioners.
Mr. Ashutosh Mishra, Panel Lawyer for the State.

Mr. Abhijeet Mishra, Mr. Trivikram Nayak and Mr. Yogendra
Pandey on behalf of Mr. Animesh Tiwari, Advocates for the respective

respondents.

At the request of counsel for the petitioners list these cases on
the 14" of June, 2023 in List-1

Interim relief granted earlier to continue till the next date of
hearing.

Sd/-
(P. Sam Koshy)
JUDGE

Ved




